
THE , MINISTE~ OF COMMERCB 
' (SHRT P. SHIV SHANKER) : (a) No; 

(b) Do s not arise: 

(c) MMTC is div rsifyiDI both its 
' . imPorts and exports gap including noil· 
. canalysed ' items in order ' to improve its 
. turoo~er. 

A tcommoctatloo 10 Tourist Ceafre 

1727. DR. O:S. RAJHANS: Will 
th Minister of TOURIS~ be. ptc sed 
to state : 

• t ' 

, " 
• ., (a) whether Union Government I have 

recently asked the State Governments to 
. ' undertake a crash . programme to create 

. ~ more accommodation in different '.to!lrist 
centres; 

t • 

(b) if so, the guidelines' issued in this 
regard tb each State Governme~t ; 

:~ ,II ,' (c) the assi 'tan~e -U, i<?o ~overnment 
, propose to render to , State Go~ernmeots 
~ to de'lclop tourist spots in their Slates; 
. and 

(d) to what exte~t t e tourisf SP,ots in 
the countrY will be -developed '1 ~ 

nIE MINISTER OF TOURI~M 
" (MUFTI MOHO. SYED) : (a) t.o (~). 

~ .Tbe cre~tion of more accommod~~Jon ,I,n 
different tourist centreS in the country IS 

contiouou process. Specifi~ 'schemes 
.,r taken up in consult_tion. witb ,the 

· Sta~e Governments/Union , rertitori~s 
keeping in vie~ ' th e requirements of · a 

~ particular, 'c~ tre and 8':1bjcct. to tbe-
availability ·of- " . funds. DUrlDI t~e 
Scv~oth Fi~ Year Plan, 80-100 centre 
are proposed to be developed in the 
first pba c. • 

he State OoverriOlents/Union. Te'rrl-
tories re continually advised -to pay 

. Wrltttil An.t"~" 2' 

special attention (0 the cr lltian of 
becessary totlrist · infrastructure in tb or .. . 
respective States. ' 

Revision 'of ,Cent'raJ Hal Act, 19~9 

1728: SHRI SHARAD . DIGHE .: 
, "Will the M 'injster or' ' EnEItNAL 

AFFAiRS' be pleased., tQ state : 

.,. '. 

(a) whether there is ' a demand for 
revj"ion of ~e Central Haj Act: ,1959 on 
modern line ; and 

'" . J ... n . .. ,. , .. . '. 

(b) if so, tbe Governmerit's :re-action 
, ~bereto '1 

THE MINISTER OF STATE IN THE 
r MINISTRY OF EXTERNAL AF AIRS 
'(SH.RI EDUA'l~.DO .' FALEIRO) : (a ) 
Government bas received requests for the 
revision of the Haj . Committee 
Act, 1959. 

(b) . Government has set ' up. a ' sub 
Committee of tbe Central Raj Advisory 
Board ' to go into tbe question . of suggest .. 
ing amendmcnt$ to the Hilj Committee 
Act, 1959. . 

Funds for Welfare of Ex-SerVi.cemen/ 
'Wldows/ Dependents 

1729 •. SHRI KAMAL CHAUDHRY • 
. Will the Minister of DEFENCE' i b~ 

pleased to state : . . 

.. (a) whether th~re are" sp'ecific '. funds 
constitut~ for the welfare of ex .. service .. 
men/widows/dependents; ~. '. .., " . . 

(b)' if so. the. details of such fund with 
the names of the autbQrities administer-

, . jng the saple ; . . "" 

", (c) whether- t ere is , any overall com-
mittee for monitorina/~o.ntroHin8 . tbe 
funds; and , 

. . 
(d) if, so, the . composition of the 

committee '1 



~ " 

20S Writ"" Anlw,r' PHALGl:JNA" IS, 1908 (SArA) 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF DEFENCE 
RESEARCH & DEVBLOPMENT IN 
THE MINISTRY OF' DEFENCE (SHRI ' 
ARUN, SINGH) : (a) Yes, Sir. ' 

(b) to «h. ,. There are 9 specific' funds' . 
constituted a t the Centre for the We~fare 
of Ex .. -servicemen/Widows/Dependents. 
There is no overall Committee for 

f " I" 

, ... 

.1... ' _ .', , ,' ,~_4 

, 
I' I . 

,', 

maoaiing t,bese funds. These fund arc 
administered ' by the Managing ,Committee 
of the respective funds and they .also 
monitor , and ' cont'rol these f~nds. The 
name . of these fund aDd the Chairmen 

. and :members of the Managing Committee 
of .each of these funds are. given in the 
statement ai'ven below. ' However, these 9 
funds are in the process of amalgamafon 
into 3 funds. 

• j 

" 

. ' 
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